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MOTION RE THE STATEMENT ON INDIA'S 
PAI TICIPATION IN THE ISLAMIC CO 

TERENCE AT RABAT —contd. 

PROF. SHANTI KOTHARI (Rajasthan) : Mr. ' 
'ice-Chairman, the House shares the anxi< y and 
distress which the Government of India has 
expressed at the uncivilised behaviour of some mem-
bers who partie pated in the Rabat Conference. In his 
concluding remarks Dr. „Mahavir was rel :rring to 
Israel and West Asia and relate I that to the 
Ramayan, "Baraat" and Rabat. I would like to draw 
his attenti )n to the fact that it was n->t a "Baraat ' or 
social function. It was not an invit. tion sought to a 
"Baraat" a social functi< n. Swami Vivekananda, 
Who would not 1 ave ever asked for or even accepted 
the se;ial invitation, went out of way to seek nvi 
tation at the Chicago conference in the last century, 
for that gave him an opportunity to project India's 
image. The problem of unofficial or offic \\ or 
political nature of a delegation should be considered 
tn the light of interest; it serves  of the nation. 

SHRI NIRA:JJAN VARMA (Madhya Pradesh) : 
Th. t was a political conference. 

PROF. SHANTI KOTHARI : I do not know what 
my hon. friend is saying. The ast point raised by Mr. 
Chagla was wl ether we were officially invited or 
unofficially. I would like to remind him tha national 
interests can be served either o ficially as I said 
earlier, or unofficially. 1 ou have to judge for yourself 
whether y< ur interests can be served and decide irr< 
pective of the form and symbol. I wa sorry that the 
former Foreign Ministi -, Mr. Chagla, could not 
elevate the debtte from an invitation aspect to the 
foreign policy, interests I expected that, be'ng a 
Foreign Minister at one time, he w< uld have brought 
to bear on the foreign >olicy discussion the context 
and basis i f our foreign policy. He questioned our 
secularism. Then, he questioned the Rabat decisions. 
Then he asked: "Wl it sort of foreign policy-is this 
that we 1 ad to go there even when Nasser did not 
himself attend but sent somebody else i j represent 
the U.A.R. ? He also said hat Nasser would have 
liked if we did not attend it. I would remind him th; t 
India's foreign policy was not conducted to please 
one or the other outsider. It is conducted so as to 
advance the ailigb.ten.ed national interests of this c 
luntry. 

I want to refer to the concept of secularism. They 
have said that it was an Islamic meet and, therefore, 
our secular interests were not served. They said that 
the declaration included the words "the best values 
of Islam". Does Indian secularism mean not to 
absorb the best traditions of Islam ? We have 
absorbed the best values of every religion, every 
faith and of everyone who is existing in this country. 
Secularism does not ex< the best values. It is the 
inclusin the best values available in any sect, in any 
community, in any inslitution or in any individual. 
Our secularism is reel in the composition of the 
delegation as well. India, was represented by our 
Ambassador, Mr. Gurbachan Singh. He represented 
India on the opening day of the conference. I am 
sure he does nol belong to the faith, which Dr. 
Mahavir has referred te—'Islamic'. He was the 
Indian leader on the opening day of the conference. 
Then, there was another scholar from Aligarh. Does 
not the very composition of our Indian delegation 
show our adherence to secularism ? 

DR. BHAI MAHAVIR  : Does it not 
show 

(Interruptions) 

PROF. SHANTI KOTHARI : I am not yielding 

DR. BHAI MAHAVIR •: I want to ask  a 
clarification   . 

THE VICE-CHAIRMAN (SHRI AK-BAR ALI 
KHAN) : You have had your say.    Let him 
proceed. 

DR. BHAI MAHAVIR : When he makes 
personal references, I can ask a clarification. 

THE VICE-CHAIRMAN (SHRI AK-BAR ALI 
KHAN) : He will lose his thread. 

PROF. SHANTI KOTHARI : I want to tell him 
that Indian secularism is not a denominational 
secularism. It is an  all-embracing    cultural    
sccuiansm 
1   on   the  best  geniuses.    I   wan bring  to  your  
notice  that  everyone,   including Mr. G'vigla, said 
that it was  an Islamic  conference.    If     countries  
arc  in-1   from   an   area   where   most   people arc 
of Islamic faith, what would you the    conference   ?    
Would you call it a non-Islamic conference ? 
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[Prof. Shanti Kothari] 
Here I want to draw your attention to certain 

basic facts. India's foreign policy has been all 
along against military pacts. Dr. Mahavir's 
party all along had supported military pacts in 
the past. To-day, after a few years, wisdom has 
dawned on his party and they now say that our 
past policy was good. I am sure that after a few 
years he will say the same thing about this 
episode and see in the same light, as we do. He 
has quoted a very convenient part from the 
agenda. He has not said that the agenda 
included the discussion of the immediate 
political issues in West Asia, to which we have 
been a party and on which we have a policy in 
the United Nations. Our policy is determined by 
our geographical and geopolitical interests. He 
referred to Israel. He is obsessed with "Israel". 
Mr. Chagla said wherever there is any 
conference, wherever there is a religious 
approach, that should not be attended. I am af-
raid it is something I did not expect to hear 
from such a scholar and great man. He said 
religious approach, if personal approach can be 
anything, it can be religious, it can be 
psychological, sociological or it can even be 
lunatic, as we have seen in some of the 
speeches. So, it is left to them with what sort of 
approach or what sort of focus, they would look 
at the issues which confronted the concerned 
countries. There were many issues relating to 
West Asia. It was precisely also for this reason 
that we wanted to prevent the irrational, 
irrelevant elements and parochialism to triumph 
over rational, relevant and enlightened ones. 
We did not want to give our enemy— 
Pakistan1—a free hand and a free field to 
propagate communal feelings and give a 
distorted picture. We did not there want to give 
them a free hand in the 26-nation conference. It 
was a big conference. As Mr. Parthasarathy 
said, India's foreign policy is based on the 
genius of Mr. Nehru. As he very rightly said, 
Mr. Nehru had laid down the basic things of 
India's foreign policy. Genius does what must 
be and, the talent does what can be. I do not 
know how Mr. Chagla said : "What a fall from 
Nehru's genius". It is the genius of India's 
foreign policy derived from Nehru's guidance in 
the past. Before independence Nehru had said 
on 22nd January, 1947 thus : 

"When some petty matter divides us and 
we have difficulties and conflicts amongst 
ourselves over these small matters, let us 
remember not only this resolution (foreign 
policy), but this great responsibility  of the  
freedom   of 

India, constituting a large part of the world, 
responsibility of being some kind of guide 
to vast numbers of people all over the world. 
It is a tremendous responsibility." 

Not   only   this.   I   am   quoting   Nehru. He 
said this on  18th February,  1958   : 

"India's policy is influenced not only by 
factors like history and tradition— religious 
or otherwise—but by geography." 
Mr. Chagla has spoken of reciprocity If the 

UAR did not attend, it does no mean that We 
should not adopt some other course. Foreign 
policy is not conducted at this level. It is 
conducted at a much more basic and higher 
level. Nehru went on: 

"We naturally look first to the count tries 
around India, then farther afield because 
geography counts a great deal in such a 
matter." 
In 1963 in the May issue of the Janata our 

most distinguished thinker and national public 
figure in this country—now on the other 
side—Mr. Asoka Mehtp said : 

"The changed international situation 
provides us with fresh opportunities to alter 
the position before they harden." He referred 
and rightly so to "Continental Complex". 

Then they have said that we were to sign 
declarations, we were to do this thing or that but 
there were no benefits. I think in diplomacy 
intangible benefits should not be overlooked 
despite many irritants. The intangible benefits 
here are that Pakistan once again stands ex-
posed, and it has exposed Pakistan's design to 
divide the Islamic world against Indian interest. 
It has once again frustrated the evil designs of 
Pakistan, it has exposed its hollowness. Further, 
even those who mistakenly went into the trap of 
Pakistan's evil designs, they also expressed 
regret. And here if there is diplomatic illiteracy 
of any sort or if there is any failure on the part 
of some uncivilised participants, shall we also 
behave in the same manner, being a great 
nation? And shall we give up the basic interest 
of our foreign policy merely because of certain 
faulty diplomatic mechanism. I think my 
friends would not like it to be done. 

I hope it is now realised that our partici-
pation in   any     conference    is    always 
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conditioned by ou ; geographical and geo-
political interest we participated in the 
conference at Rai at with our eye on the 
interests of India India which stretches in Asia 
is only iindoing the triple conspiracy being hat 
;hed by a theocratic and dictatorial St ite like 
Pakistan and by the imperialist ind erstwhile 
colonial powers like Engla-id and lastly by the 
misguided   monarchs   of the   Middle   East. 
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SHRI A. K. A. ABDUL SAMAD (Tamil 

Nadu) : Mr. Vice-Chairman, after fulfilling my 
duties as a member of the Indian Parliamentary 
Delegation to Yugoslavia a few months back, I 
visited some of the Islamic countries including 
Morocco. I mention this here because during 
this visit I was happy to see a great deal of 
goodwill for India in all these countries, a fact 
of which every. Indian should be proud. 

When I went to Morocco again in Sep-
tember to attend the Islamic Universities 
Conference   at   Fez   at   the   invitation   of 

the Morocco Government extended to Dr. 
Aleem and me through the External Affairs 
Ministry of the Government of India, I had 
another opportunity to witness the enoimous 
depth of goodwill and friendship towards India 
prevailing in these Islamic countries. Even 
thougn the Fez Conference was designated as 
Islamic Universities Conference, the fact that Dr. 
Aleem was nominated as one of • the Vice-
Presidents of the Conference is a great tribute to 
the place of honour which secular India occupies 
in the Afro-Arab Islamic regions. In fact, from 
what I saw and heard in these Afro-Arab Islamic 
countries, a feeling has grown in me that it is the 
desire of these Afro-Arab countries that India 
should take up the effective leadership of the 
Afro-Asian region. 

It is in this background that I would like to 
examine the Rabat issue. 

India's decision to participate in the Rabat 
Conference has been mainly opposed on the 
ground that India, as a secular State, has no 
business to participate in a conference which 
was wholly religious in character. I can only 
say that by raising such an objection, the critics 
of the Government of India are, quite ui 
consciously, playing into the hands of Pakistan, 
which has never been tired of depicting India 
as an anti-Muslim country. The invitation to 
India to participate in the Rabat Conference is, 
in fact, a great vindication of the secular 
character of India. And its acceptance by our 
Government is a greater vindication of the 
truth that secular India is not opposed to any 
religion, much less to Islam whose eighty 
million ardent followers are the fullfledged 
citizens of India. India, by accepting the 
invitation, gave a great blow to the unceasing 
Pakistan efforts to put obstacles in the way of 
India's participation. The intensity of Pakistan's 
fear about India's decision to participate in the 
Rabat Conference can be very easily gauged 
from the fact that no less a paper than the semi-
official "Dawn" of Karachi, wrote that India 
was thereby trying, in the words of the 
"Dawn", "to strengthen its efforts to penetrate 
the Muslim world economically and politically 
and to win over new allies in its bid for 
leadership of the Third World." It is clea.' from 
this that India's decision to participate in the 
Rabat Conference was to the advantage <Jf 
India and as such it was most vehemently 
resented and opposed by Pakistan. If some 
people are not  able   to  appreciate  this  
simple    fact, 
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they   show   ver     poor* statesmanship,    I am 
sorry to say that. 

How is it the » that India, after having been 
invited, wa not given the opportunity to participate ir 
the Conference ? As one who was there it the time of 
this unfortunate incident, I think I am competent to 
say a few words at least to enlighten those who are 
nterested in knowing the facts. 

To know tht reason for this change, we need not g 
> on an investigation to Morocco. The reason is not 
far to seek. It is here—in Ahmedabad. 

Hon. Membe-s can easily imagine in what an 
unha] py position India found herself when the 
shocking news of the communal riots at Ahmedabad 
and the looting of the property >f the minority and of 
the burning of not (ess than forty-eight mosques 
reached R ibat which was the venue of the 
Conference convened to register the indignant protest 
of the world against the barbaric Jev ish act of 
burning a single mosque at Al Aqsa. Though none of 
the local Arab c or French newspapers published any 
i ;port about the Ahmedabad riots beca ise they did 
not perhaps want to create a hostile atmosphere for 
India's admission to the Conference, the atmosphere 
wa surcharged with emotion because of he periodical 
BBC broadcasts and the French broadcasts from 
Paris, detailing the innumerable loss of life and 
propei ty to the minority community. When the 
dastardly act of an innocent child b !iog killed by its 
legs being torn asunder, i lu n the inhuman act of 
people being r jlled out of a taxi and mercilessly kill 
'd, when the devilish scene of sacred mosques being 
burnt, when all such cruel i cts of communalists were 
clearly placed right before the eyes of the people on 
the British and French Television, one :an imagine 
what a horrified picture of ;ecular India these things 
would have err ited in the minds of the people who 
were participating in the Rabat Conference. I can say 
without any exaggeration that the importance of Al 
Aqsa receced and Ahmedabad projected itself in it- 
place. 

Fortunately for us Morocco and other friendly 
countries . .f Ihe area know that such inhuman acts 
v/ere the work of a small fraction of the maliciously 
militant and extremely fana ical bigots. But then, as 
the well wi hers of India, it was the concern of M< 
rocco, Saudi Arabia, the U.A.R. and ot] ers to save 
India from the embarrassing si uation     of attending  
the 

Rabat Conference and finding herself facing the 
Ahmedabad issue rather than discussing the issue 
arising out of the burning of Al Aqsa. Ahmedabad 
and not Al Aqsa would have been the subject-matter 
of heated discussion in Rabat if India had actually 
participated in the Conference, and our Moroccan 
and other friends only wanted to save our country 
from such a situation, and hence the persuasion to 
our country's delegation not to attend the 
Conference. Under such circumstances it was a 
blessing in disguise that India did not participate in 
the Conference. 

I must frankly confess here that when the news of 
the brutal massacre at Ahmedabad reached me with 
all the details of its horror, I was very much moved 
and I wondered what had happened to my 
motherland. However, when questions were put to 
me about such repeated communal riots in India, I 
explained that it was the work of a few fanatics and 
that the Government of India was solidly behind the 
minority community in protecting their rights. But 
when they asked me, "How is it that in spite of such 
periodical outbreak of violence not a single culprit 
has been hanged ?" I had to evade the issue 
sornehnv, as I had no answer to it. Therefore instead 
of accusing and blaming the Government of 
Morocco or Jordan or any other country or individual 
for the so-called humiliation suffered at Rabat, we 
had better focus our attention on the fanatical 
elements responsible for this massacre of innocent 
Muslims at Ahmedabad which has very badly 
tarnished the secular image of India abroad and has 
thereby done incalculable harm to our national 
prestige, national  honour  and  Rational  interest. 

There is much talk about India not having been 
treated with respect in Rabat. It is significant to note 
that though our official delegation was not able to 
participate in the Rabat Conference to which it was 
invited, it was received with the normal official 
respect given to such delegations. Our national flag 
was hoisted along with the flags of other 
participating countries. Our official delegation under 
the leadership of our hon. Minister, Mr. Fakhruddin 
Ali Ahmed, was given a respectable send-off with a 
guard of honour. 

To those who cry hoarse at India's acceptance of 
the invitation to attend the Rabat Conference, I 
would like to put a few questions. 
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[Shri A. K. A. Abdul Samad.] 

Masjid Al Aqsa is dear to the heart of the 
Afro-Arab Islamic countries. Are these critics 
going to antagonise those countries by 
censuring the Government of India for its 
decision to participate in the \Rabat 
Conference on invitation ? Have they ever 
thought of the political and economic 
implications of their contention that India 
should have nothing to do with any Islamic 
Conference ? Are they not aware of the fact 
that in Saudi Arabia and other Afro-Arab 
Islamic countries whom they dub as 
reactionary a very large number of Indian 
citizens are leading a happy and prosperous 
life which is to the great advantage of India 
which is already overburdened with the 
ticklish problem of repatriates from Burma, 
Ceylon,  Kenya,  etc. ? 

And what about the trade balance worth 
several hundred millions of rupees with these 
Afro-Arab Islamic countries? Are these critics 
to be told that our trade balance with Saudi 
Arabia alone is worth one hundred million 
rupees? Surely the rritics of the Government in 
this Rabat affair are guided by motives other 
than 
lational    dignity,    national    honour    and 
lational interest. 

Finally I would like to malre a request .o the 
Government of India. We have recalled our 
Ambassador from Morocco. But how has 
Morocco reciprocated our action ? It has 
observed Gandhi Centenary celebrations 
within its tenitory. It has brought out a special 
commemorative stamp on Gandhiji and it has 
not recalled its Ambassador, Sir, from New 
Delhi. Such friendly acts even after we have 
recalled our- Ambassador go to prove the 
sincerity of Moroccan fiiendship for India. Let 
us reciprocate it by sending a proper person as 
our Ambassador to Morocco. 

In the light of these facts, the invitation 
extended to India to attend the Rabat 
Conference is undoubtedly a vindication of the 
secular character of India, and its acceptance 
by our Government is quite in order, reflecting 
the legitimate aspirations of the 80 million 
Muslim citizens of India. The circumstances 
under which our official delegation was denied 
admission to the Conference after the invita-
tion is most unfortunate, and the Govern- 

11 of India have already done the needful 
to record our rightful indignation at such   
treatment   meted  out   to   our  Dele- 

Dn. 

Let us treat tne whole episode as a bitter 
lesson to guide us for bestowing adequate 
attention on the proper composition of any 
delegation to be sent abroad  on such   
occasions. 

SHRI K. S. CHAVDA : Sir, he re 
ferred to tbe Ahmedabad riots. I come 
Irom Gujarat. I want to clarify one thing 
here. The Plenary Session of the Is 
lamic Conference decided against India's 
participation on September 16 and, Sir, 
the riot in Ahmedabad broke out on 
September    18—in   the   evening. So 
how is he blaming Ahmedabad riots ? The 
riots were brought under control on the 23rd 
of September and India's participation in this 
conference was welcomed by all the twenty-
five countries including Pakistan. Then why is 
he blaming Ahmedabad r iots?  

SHRI A. K. A. ABDUL SAMAD : For his 
information I may say this. According to him 
the riots started on the 18th or aoth whereas 
the conference began only on the 22nd, and 
naturally they discussed this matter also there. 

{Interruptions) 
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.- 

 

SHRI MULCA GOVINDA  REDDY: The 
other day i  was raised. 
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SHRIMATI YASHODA REDDY : The 

Government must thank the CPI Ior having put 
up one good speaker for them. 

SHRl       T.     CHENGALVAROYAN 
(Tamil   Nadu)    :    Mr.    Vice-Chairman, ever 
since I entered this august House I have  been  
supporting  the  cause  of the Government in all 
its policies and purposes, but, Sir, on this 
occasion, I feel rather embarrassed to have to 
take up a different position and posture. Strange 
are   the compulsions of duty and  the    
directions of destiny.    Is there an Indian with 
soul so dead Who   to   himself has   not said 
that this iconoclastic vandalism of burning the  
Al  Aqsa  mosque shouJd  be  deeply resented 
and strongly  condemned   ?  We on this side of 
the House take this opportunity   of expressing   
our   profound   grief anti  deep resentment at 
this abominable act.    We stand by our Muslim 
brethren, here and elsewhere, in their strong 
condemnation   of  this   diabolic   desecration. 
Our   hon.   Minister   for  External   Affairs 
chose io make a statement in both Houses of 
Parliament expressing   the grief of the people 
and the resentment of the Government and I 
thought it was fully relevant, justified and 
sufficient.    But, Sir, it  was rather strange, if 
not silly and stupid, to have decided to go to 
Rabat.    I   wonder, Sir, whether the 
Government has had the advantage   of  
knowing the   deep   design behind   this   Rabat   
summit.    I   have   a feeling   that   the   
Government   acted   in fear, fear that Pakistan 
might overreach us,   fear   that  Arab   nations  
might   mis* understand   our   attitude   towards    
Israel and   fear   because   of   domestic   
compulsions.        No nation acts in fear.    I am 
sun; that the Government will agree when I say 
that the public resentment at the treatment   is   
greatly justified.    This   unfortunate   Rabat   
incident   has   generated much  deep  
involvement  in  some  of the rather   sensitive   
aspects   of  our   foreign policy, that no section 
of our external relations   has  generated  such  
deep  resentment, not even our nebulous attitude 
on Tibet,   Hungary   and   Czechoslovakia,   as 
this   unfortunate  incident.    This  incident has     
touched some deeper chords of involvement  of 
public  mind so closely interwoven with some 
of our domestic delicacies.    The      great  
gravity   of the  resentment  of public  opinion  
makes  it  all the   moie   relevant   that   the     
real  issue behind this  Rabat debacle is  nol  
unfortunately affected  either     by sycophantic 
approbation or   antagonistic   reprobation. I am 
sure that we cannot delude ourselves with the 
fact that what has happened has been  due  to 
certain  magnifying political prejudices or inter-
party antagonisms, nor can we take solace in the 
fact that what lias happened in Rabat is going to 
make Pakistan   exposed   to   diplomatic   
misfor- 
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tune and not ours Ives.    I again wonder j 
whether   the Gove nment has taken some pains    
to   underst; nd    the   developments that   take  
place  ir    this  most  vulnerable * and 
explosive regie i of the world.    Firstly there is 
the rise, g owth and development of Arab 
nationalisr i on a republican scale with urges to 
ema .cipate from the orthodoxy and 
communalism, with resurgence, to fight against 
domination, old or new, and  Western  imp' 
rialism.    Secondly, We have the lingering    
monarchies,   presumably   exemplified   >y 
Saudi     Arabia and Morocco with feu lal taste 
and traditions and   inwardly   str iggling   to   
get   to   the shores of safety a id survival 
against the Arab      nationalisr i.    Thirdly,    
there      is the emergence of the new nation.  
Isreal, whose paternity v as doubtful  and 
whose maternity   was   deputed   and,   
therefore, it was abandoned on the doorsteps of 
the United Nations O ganisation.     These are 
the three forces aid factors that act and react  in   
this   mot   vulnerable   region of the   world.    
I    w mder   again      whether the Government 
las thought it fit to examine   the   develo iment   
of   the   balance of forces in this r-gion.    
Some of us who have been close    Indents of 
international affairs were convi iced that there 
has been a very sedulous ai empt OH the part of 
the regional monarch es  of that  place  to try to  
find  a  separa e  religious    summit  for their   
singular    a tnshine.    For     example King 
Feisal was   rying to find a singular sunshine   
for   hii pelf   and   His   Majesty knows  that if 
it  was purely for political purposes,  His  M 
ijesty  would  have   been either    completef   
overshadowed or totally   eclipsed.    Foi        
comparable   reasons King      Hussein   >f 
Morocco also wanted a singulai sunshii  !  of 
exclusiveness. Some of us knew that t lis 
political pattern that was   developing    n   that   
region   did   not visibly attract thi  Arab 
attention in spite of the  great  Ish uic  appeal  
that it  had generated.    For i xample,   Iraq   
was cold. Syria was indifferent.    Egypt was 
cynical. Yet the only an bi tion  of having a  
religious summit exclusively    for the survival 
of the Arab mona-chs at that place looked as 
though it would have to be abandoned. It has 
been  a  s livering survival    of   its dream   on  
account  of the Al  Aqsa incident.    May   I   o 
ice   again   very   respectfully  ask  the  
Government  whether   they have understood 
the deep design  behind this  Islamic     co 
iference    that was     arranged at Rabat   ?  If it 
was purely for the purpose of laving the Al 
Aqsa   incident as a rallying point for this   
summit, I am sure tiiat  it had no visible  at-
traction   to  the   Vrab  countries.    It was, 
therefore,    lately    and     unwillingly    that 

political issue of Israel was added. I want my 
comrades who spoke in support of the 
justification of our attendance or attempted 
attendance at Rabat very recently to clearly 
understand that even when this political issue 
of Israel was added, what was the reaction of 
those countries which were vitally affected not 
only by the Islamic appeal and the Al Aqsa 
incident, but also by the political issues of 
Israel ? The Arab countries, particularly Iraq 
and Syria, could see through the Rabat purdha 
and the most prestigious President of Egypt 
excused himself by absenting either fcr cold 
reasons or for reasons of cold and yet our 
Government could not even have some "Stray 
thoughts" to use a very modern phrasi in 
ministerial circles. Why did not Iraq and Syria 
attend  ? 

[Interruptions) 

SHRI MULKA GOVINDA REDDY : 
Mr. Vice-Chairman, on a point of order. The 
Minister of External Affairs should not be 
disturbed now and then. He should not have 
confabulations here. 1!> should listen to the 
debate. Serious should be taken.    This is the 
second time. 

SHRI T. CHENGALVAROYAN : I was 
attempting to emphasise that Iraq and Syria ; 
which were vitally affected in two ways, did 
not care to attend th" Rabat Summit. If it is the 
appeal oi the Islamic incident of Al Aqsa, Iraq 
and Sy>ia were much more vitally and closely 
interested than ourselves. They did not attend. 
If it was for the political purpose of Israel, 
their territorial nexus to the danger of an 
Israeli conflict must have been more impelling 
than what it should have been in our case. May 
I again ask the government whether they have 
understood the meaning of Iran's participation 
in the Rabat conference ? I want to pose two 
aspects for the very kind consideration of this 
House, not so much for the Government, 
because I am anxious that this House must 
understand this great tragedy that has been 
enacted. Iran, which has successfully flouted 
the Arab version of the Halstein doctrine, and 
also recognised Israel and even has diplomatic 
exchange with Israel, wanted to attend. Has 
this Government anlysed why Iran participated 
«in this summit ? It is not merely to show the 
Tenahn's diplomatic strength in that summit, 
but essentially and, if I may say, sc. exclu-
sively for the religious appeal that the Islamic 
summit would offer. Am I to give   further   
evidence   to       dem- nstrate 
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[Shri T, Chengalvaroyan] 
before this House and also before the 
whispering galleries of this world ? What is the 
essential and fundamental nature and bedrock 
of this Rabat summit ? If our hon. Members 
could just gather the agenda and the 
deliberations of the preparatory committee, 
they would easily be convinced of this fact that 
they had wanted the choice of six countries, 
two from each of the Arab, African and Asian 
countries and they gave a very peculiar 
definition of what is an Islamic country. I 
would very respectfully agree with my 
esteemed and beloved comrade, Mr. Abdul 
Samad, when he said that it was ior the purpose 
of representing the voice .ind grievance of 
several thousands and lakhs of our Muslim 
brethren in our country. I would have gone on 
bended knees and with bated breath to any 
corner of this world in order to vindicate that 
choice, in order to vindicate their position. But 
Mr. Vice-Chairman, that very Preparatory 
Committee defined what is an Islamic 
country—a country which has a majority 
population of Muslims, a country which has a 
Muslim as the Head of State. May I ask my 
very esteemed friend, the Minister of 
Industries, who seems to be much more 
industrious out side than in the Industries 
Ministry, and in  addition, a  man  of 
conscience... 

AN HON. MEMBER : And your con-
venience. 

SHRI T.  CHENGALVAROYAN   : ... 
to answer this question as to which category 
our country belongs ? Can we say that we 
belong to the first category because we have 
the largest Muslim population ? Can we say 
that we belong to the second category because 
we have got a Muslim Head of State ? If that 
Preparatory Committee had defined and given 
a condition that it should be a Government 
Which has, as Minister for Industries a Muslim 
, we would have certainly welcomed it. 
Unfortunately for our country, that has not 
been the approach by the Rabat Summit 
Preparatoiy Committee. May I only say — 
where angels hesitate to rush, why should this 
Government get in ? I do not know. 

I hive been endeavouring to bring to the 
k'nd notice of this House the historical, 
political and religious issues and I want to tell 
this honourable House is it for the purpose of 
pinpointing the tragedy of the Al Aqsa Mosque 
burning, it is not st,; is it for the purpose of 
streamlining the political issues about Israel, it 
is not 80.    Then what is it for ? It is 
essentially 

for the purpose of realising the midnight dream 
of the holy monarchs of the region and in order 
to have their exclusive summit. 

Some Members who supported this 
participation wanted to argue, perhaps very 
feebly and faintly, is to why we should have 
had to go to Rabat and said that we went to 
Rabat in order to vindicate our grief over the Al 
Aqsa incident. Have we not done this here ? 
Can we be more eloquent than our esteemed 
Minister for External Affairs in his great 
speech in this House giving our resentment at 
this incident ? Is it for the purpose of giving 
our strength, our support, to the political issues 
about Israel ? Have we not done so ? Not only 
on the floor of this House but in the Press and 
on the platform of our country we have time 
and again proclaimed our solidarity and 
fraternity with the Arab cause and condemned 
in unequivocal language the Israeli aggression 
on Arab countries. Then why should we go 
there ? I have a feeling that the identification of 
our country with such religious gatheii.rgs will 
fuither communalise our domestic politics. 
When I think of this prospect, my whole frame 
shudders because we are passing through a 
tumultous transition in our country when 
passions and prejudices based upon religion, 
caste and creed come to the forefront. 

Again, my esteemed friend, Mr. Abdul 
Samad, wanted to link up the Ahmedabad riots 
with the rebuff we had at Rabat. Apart from 
what my esteemed friend from Gujarat has 
said, if you look at the sequence of dates, tbe 
irrelevancy of that link becomes obvious. But 
even for the purpose of argument if I were to 
take it thai the Ahmedabad riot gave provoca-
tion, if not inspiration, for the rebuff that we 
have got at Rabat , may I most seriously ask 
this question ? I have never been beyond the 
shores of my country. 1 have never attended 
any international gathering. But evei since I 
began to lecrn the A, B, C of politics some 35 
years ago, I have studied the deliberations, the 
decisions, the proceedings, the speeches and 
the extracts of all the international gatherings. 
And I can tell you with all the authority of 
knowledge and study at my command that no 
international gathering can ever take into 
consideration any matter which is vitally an 
internal affair. I might have been butchered by 
my brother, my house could have been burnt 
and in the fiery flames my roofs could have 
come down. But no international gathering can 
ever take up such 
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questions.   And    f Mr.   Fakhruddin   Ali 
Ahmed   had   beta   given   the    grace   of 
attendance   in    that   Rabat   Conference j and 
if he could   :vcr have got      in that  ' place, all 
the cou tesy and all the trumpt-ed   reception   
ths t   he   could   have   had,  | what would he 
h |ve done if this issue of t Ahmedabad riot l.ad 
been raised ? Would  j lie sit  there si lei tiy,   
unnoticed  and  un-  I noticeable   with   -egard   
to   that   issue   ? Instead of his be ng pushed 
out, he must have pulled out   if that 
Conference. 

Therefore, my respectful submission to this 
House is that this Rabat incident must stir us to 
greater depths of understanding. I wai t to 
make this submission very sine :rely that what 
has happened has happened. I am not so much 
worried whether we went with an invitation, 
constructive as my esteemed Professor Mr. 
Ruthna-swamy was pleased to state or whether 
the invitation was smuggled, as some others 
would ch.irge or whether the invitation had 
com> orally as some others may justify. I am 
not worried about how an invitatio'! ha.s been 
received. But I wonder if all < f us go to the 
invitations that we receive. I got an invitation 
for a requisitioned i eeting. Did I go? Mr. Vice-
Chairman, I examined the objects of that 
meeting ; I examined the background of that n 
eeting ; I examined who would hoist the I* 
ational Flag ; I examined who would presi le 
over the deliberations. And I examinee! so 
many things and excused myself fro n 
attending the meeting. 

SHRI DINE'H SINGH : He failed to take 
the right lecision. 

SHRI T. CI ENGALVAROYAN : I am just 
explaining to the House the fundamental issues 
that are involved in this incident. My an: lysis 
therefore is this that we have to examine, 
scrutinise and even, if necessary, sc-een any 
foreign invitation that comes to us. I remember, 
Mr. Vice-Chairman, that our great beloved 
Pandit Jawaharlal Nehru has given, as it were, a 
testamentary direction to this Government an 1 
to the successive Gov-vemments hereifter that 
in all places where religion lominates political 
issues, India at the Governmental level should 
not go. I am old, not so much by way of 
explanation, tot even so much by justification, 
not e- en as an apology—have we not gone to 
ither religious gatherings ? It is so, Mr. .Vice-
Chairman. Who denies that we 'lave not gone 
to other religious conferences? If those friends 
wart a catalog ie of those occasions when 

India not as a State but the Indian people went, 
I shall first give the example of the World 
Muslim Conference at Modis-gico, I will cite 
the instance of the Afro-Asian Islamic Summit 
at Bandung, I will give the instance of the 
World Muslim League at Mecca and I will give 
the instance of the International Islamic Con-
vention at Kuala Lumpur. To all these places 
our great Muslim leaders and scholars like my 
friend Mr. Abdul Samad went to attend these 
conferences and no, the hon. Minister for 
Industries of the Government of India. 

Mr. Vice-Chairman, it is again asked as one 
other excuse—has not our great Father of the 
Nation Mahatma Gandhi sublimated the 
Khilafat movement into a national movement 
and part and parcel of our national struggle ? I 
am rather surprised that such an epoch-making 
example inaugurated by Mahatmaji should be 
sought by lesser mortals. Mr. Vice-Chairman, 
Sir, the Khilafat issue was involved in our 
political struggle not in the face of our 
secularism but as a part of our political, 
national emancipation work. Secondly, it was 
Mahatmaji who did it, and that makes all the 
difference in its consequence and its impact. 

Another reason, Mr. Vice-Chairman we are 
told is that this question of the Rabat incident 
has to be followed in a very wider context. I will 
only end with this submission. What is that 
wider context ? The wider context can be in two 
aspects, either to confront Pakistan or to get new 
friends and allies for India. I have very carefully 
examined, Mr. Vice-Chairman, what has 
happened with regard to our foreign policy. I 
feel, on the one hand, all our friends are 
vanishing, * on the other our doubtful friends are 
becoming certain enemies, and on the third, we 
are not yet getting new friends. The geo-political 
position and the demographic composition of 
our country .equires a revaluation, of 
ascertaining who are our friends and then to 
identity them in the respective regions. 

Mr. Vice-Chairman, one more word and I 
have done. I have been at pains to explain the 
real political and other issues which have 
completely overshadowed and eclipsed the real 
religions purpose behind Rabat. Today we have 
participated in the Rabat Conference. The 
damage that has been done to us no bandage will 
stop that bleeding. Mr. Vice-Chairman, let it be a 
lasting lesson to ourselves. It is usu?l that man 
makes |  mistakes.    It is much more usual that  z. 
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[Shri T. Ghengalvaroyan] Government makes 
mistakes. But if the mistake is to be justified, if the 
mistake is to be explained away, if the mistake is 
threatened to be repeated, we on this side of the 
House, to the last breath that we can command, will 
stand up as one man against any such interference in 
matters with regard to our very cherished ideal of 
secularism. 

Mr. Vice-Chairman, we have declared secularism 
as tlie most emphatic emblem of our democracy, and 
this participation, or even attempted participation, 
even the acceptance of the invitation is a bombastic 
betrayal of the cherished doctrine of secularism in 
our country which lias been given a decent burial. 
Let us not specialise, Mr. Vice-Chairman, in at-
tending funerals like the Rabat. Hereafter I only hope 
and trust that this Government will try to learn new 
lessons and unlearn old lessons. If they do not change 
then they will be changed and when that change 
comes, it will be unwept, unhonoured and unsung. 

SHRI S. N. MISHRA : What a contrast between 
the performance on two sides ? 

[THE VICE-CHAIRMAN (SHRI RAM NIWAS 
MIRDHA) in the Chair.] 
SHRI G. RAMACHANDRAN (Nominated) : Mr. 

Vice-Chairman, I lost a minute in the change of the 
Vice-Chairman. I hope, Sir, you will join with me in an 
expression of pride that this debate is being conducted 
at a high level on the floor of the House. Occasionally, 
there are incidents in the Rajya Sabha and there » are 
words spoken for which one feels sorry. But as one 
listens to this debate on Rabat, as I said, one has a 
feeiing of pride that we are debating at a very high level. 
Even Shri Rajnarain was full of good humour today.. . 

SHRI A. D. MANI : And relevant too. 
SHRI G. RAMACHANDRAN :   I am 

not accepting that amendment. He was full of good 
humour. I was watching how from both sides there 
was laughter and enjoyment. The last speaker, my 
old friend, Mr. Chengalvaroyan, also raised the 
debate to a high level. He is an old friend of mine 
and we hope to be friends whatever our political diff-
rences. Who could have spoken, for instance, with 
greater passion and conviction than my young friend, 
Dr. Mahavir? And then we had two very good 
speeches, 0ne from my Muslim League friend, Mr. 

Abdul Samad, and then a teriffic speech from Mr. 
Ahmad. Listening to all these I come back to the 
idea that it is good that we are discussing this at a 
high level. 

It was one of our greatest fighters for freedom you 
will know who it was  -who once said  it does  not 
matter with what stick you beat a dog.    If you are 
beating a  clog,  it is  not  necessary  to be  careful 
about the stick with which you are beating the  dog.   
Today   Rabat   has   become   a point of battle, far 
away from Rabat in distance and in   time and it is 
being fought out on the floor of the Lok Sabha and the 
Rajya Sabha.    Each party picks up Rabat for its own 
political purpose.    Each party attacks Rabat on the 
basis of its  political aims and objectives and 
convictions. May    be  this  is   not  wrong  at  all. 
This is what is likely to happen in all   political battles.    
If,   for  instance,   the  Opposition using the stick of 
Rabat is able to b.ing the Government down, they are 
entitled to   do   so  because   this   is   politics.    You 
take   something,   make it   into   a   weapon of attack 
against your political opponent. But what happened in 
the Lok Sabha was something   quite   different.    In   
the   Lok Sabha this was debated and by a big majority 
the Government sustained its place and was not 
defeated.    And  I  have    no doubt  that  will   happen   
on   the  floor  of this   House   also.    But   in   the 
mean time if the Opposition lias ihe satisfaction tliat 
they have taken  up some issues and hammered away 
at these issues, they are entitled   to   that   satisfaction.    
They   have struck and struck well and struck unitedly.    
If, on the other hand,  the    Government has the 
satisfaction  that  it is  not struck down in spite of the 
attack they are also    entitled    to    their    
satisfaction.    So what happens  ultimately  in  a   
debate  of this kind is that certain issues are  exposed 
but the Governmet stands firm. 

We have the statement of our Minister for 
External Affairs. I read it very carefully as all of you 
must have read i t very carefully. I heard him also as 
he expounded this matter at another place and on 
another occasion. 1 listened to him then with a very 
critical mind, because on the face of it one is 
included to join in the kind of attitude which comes 
from the Opposition. What is it that happened at 
Rabat ? India was insulted. Why did we expose 
ourselves to this insult? That was what I thought 
then.    But is    it is not so easy a matter 

I as that. If I am invited to a festival or a  party  or 
some  kind  of an  important 

!  occasion by friends, and I go and attend 



1829 India', participation [27  NOV. 1969] in Rabat Conference 1830 

that party of fest val and somebody bangs the 
door in my i ice, I am not to blame. On the 
contrary I would be to blame if I did not accf 
pt tlie invitation which, in mv opinion, w JS 
bona fide. If somebody else misbehaved, how 
am I to blame? This thought came to me as I 
read the statement of Mr. Dinesh Singh and 
also listened   to  him. 

Now, what ar> the facts? These facts may be 
challenged because even facts become non-fact 
\ as you look at them through differen political 
glasses. The first fact is that this conference 
was not religious conferei ce. It is clear as 
crystal that this conference was debating poli-
tical issues of he highest value to the people in 
t iat area and to our country. So any criticism 
that we went to a p irely religious conference is 
not sustained by the facts that emerged. The 
second poi it is that there was an appropriate 
invitation. Does anybody challenge the fact 
that there was a unanimous invitatio? And the 
invitation wa? to the Government of India. So 
this also is not sometl ing which can be 
challenged—that there vas an invitation and it 
was a cordial . nd unanimous invitation. Then 
what happ ened ? The Government of India 
sent out a delegation. It would have b::cn total' 
wrong if the Government of India had not 
responded to this inv tation because it was an 
unanimous nvitation and a cordial invitation to 
» conference which was not simply a i eligious 
conference. The wrong began t the other end, 
not at this end. Up ti 1 now, we are in the 
march of events whi h nobody can challenge as 
wrong. T len the wrong begins at the other end. 
Something happens there. I do not want t) go 
into the details. These details have b en dealt 
witn threadbare. What happens s that due to 
some adventitious causes a id reasons, the 
delegation which they ha i invited is disabled 
from functioning as a delegation. Then what 
can happen? We can run away, we can scuttle. 
I am glad Mr. Fakhruddin Ali Ahmed did n< t 
scuttle and run away in fear. He stoo 1 up for 
the dignity of the nation which he represented, 
for the dignity of tie Government which he 
represented. And he stood up against 
overwhelming   odds   of   all   kinds... 

SHRI G. L'. PANDE : Where did he stand? 

SHRI G. RAMACHANDRAN : Please do 
not intern pt me. You will have yam-say.    
You ca i then take up every point 

I am making and tear it to pieces, if you can, 
but do not shout in this intemperate manner. 

Now. what I am saying is that our 
delegation did not scuttle. There were 
pressures brought upon it to withdraw, 
to sit aside, to look aside. But Mr. Fakhru 
ddin Ali Ahmed put his back up and 
said "No, I will not do this. I stand up 
for the honour of my country. If anybody 
is in the wrong, I will not be in the wrong 
you will be in the wrong." May 1 say 
that the Indian delegation has put them 
completely in the wrong and came out 
with honours? Now, supposing, Sir, 
in the previous instance which I gave, 
I      am       invited to      a party 
and the man who invited me spits in my face, 
am I the guilty persons, or is it he who spit in 
my face who is the guilty person ? 

SHRI G. D. PANDE : We should let him 
spit more and more. 

SHRI G. RAMACHANDRAN : So, our 
delegation yielded to no blandishments of any 
kind. Then, what did we do? We did something 
which we have never done before in the history 
of the Republic of India. We took cognizance 
<;) what happened and we took swift action in 
withdrawing our Ambassadors from Morocco 
and Jordan. This we were bound to do because 
we had been badly treated and we had to take 
action. Now this action which the Government 
of India took quickly is something which I do 
not know whether i t would have happened 
under any other Government we have known 
in this country so far. It took courage to do a 
thing like this. Now, what is happening, Sir. 
after the event ? Every one of the countries 
concerned is f i l l ing one over another to tell 
us "We meant no harm." E\ery country in that 
area which was party to this kind of wrong is 
competing with each other to make it clear 
"We did not want to insult you. We only 
wanted to act in the friendliest manner and to 
save you embarrassment" and so on and so 
forth. I was, some weeks ago, in Turkey and I 
met some of the friends of the Turkish 
Government. Nobody was more anxious than 
tnese people to say "We meant no insult to 
India. We were only trying to play a role in 
which India could be saved from 
embarrassment and the conference could be 
saved from embarrassment". This kind of thing 
happens so often even in our   own   country. 

Tn the final result, Sir, India has emerged 
stronger,  cleaner,  brighter  and more 
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[Shri G. Ramachandran] alert and 
energetic than ever before. (Laughter) You 
can laugh at me. I can also laugh at you. My 
dear Mr. Pande, you can wave your hands and 
talk when your chance comes but not to 
interrupt me.    Sir, he is famous for 
gesticulations ! 

Now, Sir, as I said, after this event, the 
name of India in the world has not suffered 
one iota because of the misconduct of 
somebody else. The name of Pakistan and the 
role of Pakistan is tn the mire today because of 
this. Even in some of the Islamic countries 
there is a strong reaction against the role 
Pakistan played in the event. 

The biggest attack on the floor of this House 
has come in the name of India's secularism, 
which is a thing which I very much prize. The 
attack on whal tlie Government did is on the 
basis that India as a secular State must not 
have attended what they call a religious 
conference. Now from today does this 
great advocacy of secularism come? I am not 
thinking of all tbe opposition members because 
it is a very motley crowd, just as we are also a 
somewhat motley crowded- Some of them who 
sopke in the most strident voice are the 
enemies of secularism to-day, were the 
enemies of secularism yesterday and will 
continue to be enemies of secularism 
tomorrow. When my friend, Mr. 
Ghengalvaroyan talks of it or when my friend, 
Mr. Ahmad t?lks of it, I take what they say in 
the best light be< they are on the side of 
secularism. But if this Rabat debate is going to 
make such of the parties who have always 
beeen opposed to secularism a little more 
secular, let us thank Rabat ! 

Finally one word. As I said the attempt is 
that this is a stick to wreck the Govern-ment. If 
this Government can be wrecked by this stick, 
let it be wrecked. If this Government is so 
weak, if this Government is not so firmly 
rooted in the Constitution and in the minds of 
the people to be wrecked by this little stick, it 
is right that it should bi wrecked. I will not 
shed a tear if any Government is wrecked 
because of such a stick. But I want to warn 
them that they are not going to wreck this 
Government by this roundabout method. Rabat 
in the Lok Sabha proved the strength of the 
Government. Rabat on the floor of this House 
will prove again the strength of the Govern-
ment. But in the meantime, I am grateful that 
many issues have been made clear so that the 
Government will think once, twice, thrice, 
when a future occasion comes and when 
similar action has 

to be taken. That is why I said that this debate 
has been at a high level and I want to 
congratulate myself and the Rajya  Sabha on 
that.    Thank you. 

 
SHRI A.   P.    CHATTERJEE    :   Mr. 

Vice-Chairman, after hearing the debates of the 
Syndicate-Jan Sangh-Swatantra benches, one 
thing has come out clear to all of us. It is this 
that what they are driving at is not merely an 
attack on the Government for the insult that the 
Government received at Rabat—there are no 
two opinions about the fact that the 
Government definitely suffered an insult at 
Rabat. The insult at Rabat is certainly not 
something which can be glossed over. That was 
a blunder at the diplomatic level and that 
blunder has its roots in the reactionary and 
opportunistic policies of the Government. But I 
will come to that later. Before I come to that 
aspect of the question I have to say this also 
that the attack on the Government that has 
come from the Jan-Sangh-Swatantra-Syndicate 
benches is because of their desire to change the 
foreign policy of the country. Yesterday I was 
going through some of the thoroughfares of 
Delhi and 1 found one big poster, hung up 
certainly by the Jan Sangh people, and that 
poster read like this— 

 
I  That is,  really they want to change the 

j  foreign policy of India, and how do they 
1  want to change ihe foreign policy of India? 

They want to change it. they want to take 
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il   more  towaids right.    When  they  talk 
about the  digiity  of the  country,  when they   
talk   ab< ut   the   self-respect   of  the country,  
they do not mean the self-respect and the 
dignity in the sense in which a patriot    
understands it, but they mean the dighity and 
the self-respect in the sense that we are n >t 
nearer the American imperialists, we ,ire not 
nearer the American lackies.    And that is the 
reason why they think that our dignity bas 
suffered.    When there is a question of our 
recognising the provisional Gi vernmcnt of 
South Vietnam, when there is a question of 
taking or not more materia  or food aid from 
the Americans, then the e benches of the big 
business of this land, they keep quiet, they 
keep silent,   because   they   want   us   to   
nestle closer and closer to the Americans, to 
the imperialists.   The      Indian   Government, 
in spite of its vescillations and oscillations, is  
still  keepi tg  at  some  respectable  distance   
from    hese   American   imperialists and  the 
imp rialists stooges,  and that is why they fee   
that we are not having the dignity   and   the   
self-respect.    And   that is   why   this   attack   
on the Government is being  made.    Having  
said  that,   I   have also io add l  is that some 
of the criticisms that have bt en made are 
founded on no logic whatso ver.    It   will not 
be correct to say, all re ligious conferences are 
to be shunned   as   something   evil.    But   if  
religious confe ences are  to be shunned as 
evil, what happened  at the first Islamic 
Summit Goi ference at Bandung in 1965? In 
that Goi ference we know that   even the 
Peoples Republic of China attended. The 
People    Republic of China  was invited and, c 
f course, she attended.    As a protest   aga ns-   
the   attendance    of   the Peoples Re] ublic of 
China, Saudi Arabia boycotted t .at 
Conference.    So, it is not a  question   of a     
conference  being  religious     in i 1    
initiation.    It    is a  question of the contents of 
the conference, the purpose  of the conference, 
the  nature of the   confers ice,   the   aims   of 
the      conference,   th it   should   be   
considered.    Il the purpose   the nature, the 
contents and the aims of the conference are 
such that a country should attend, then, this 
country will   attend   even   though   the   
initiation may   be   re igious  or   even  though   
some such  label  as  the  "Islamic  Conference' 
may be affixed to the conference.    There fore, 
there   s no question that, in interna tional poli 
ics or in any politics whatso ever, there are no 
absolutes like that som< conference  s religious 
or Islamic or Hindi or  Buddhi t, and therefore, 
it should to shunned a:   evil.    That kind of a 
theor; can never   land its ground and in interna 
tional, in   lomestic, in every politics, on has to 
loo . at it from the dynamic poin 

0f view, from the point of view oi tne larger 
interests of the people and also certainly of the 
Government, ol course 1 he Government is of 
the peopk. Now having said that, I also have to 
say ttus 

art    correctly    in    attending   that    uon £■£? 
Rabat? Th^genda^-tag Snda^thrS-lMheTndamay 

tern   and  West-Asian   countries.    But   in nite   
of  that   President   Nasser   himself K no? go to 
that Conference and Syria Sq and"Algeria also 
did ****** 

was a problem which ought to have   been Taken 
Pcare of, that was  ar issue wheh ought to have 
been taken care aL by the Government of India.    
Afici »"> wn not  know  that  after   the   Second  
World War   the   British   imperialism    and    
the American    imperialism    were    trying    m 
this way to make Arab nationalism je from    its   
path    towards   the bW  aHey of religious 
fanaticism and Islam     ian ticism     You   know   
the    Baghdael   Pac which was  sponsored  by 
^J^f^ci perialists.    Under       the   Baghdad    Ia 
what Britain wanted to do^was to create 
a kind of ft**^fl£?2&2fc 
Islamic combine, so that this ran 
prejudice   being   created   inj^^ 
of the Arabs might deflect them    Am„,ica 
path.    That   was   the   stand   of  ^^ 
P„  I957  also when «-**£*},* St 
Ibn-i-Saud  the  Pop"   of thcVV" 
Muslims....    (Interruptwns).   That   is how 
the   imperialists     have     een        » « 

deflect Arab nationalism from its tru^pa» towards 
a relgious Wind alley from where the   Arab   
Nationalist   Movement    would not  find  a way  
out   against the   C* and    American    [^^ 
J^orTco the  reason  why  the  Prince  V and the 
Prince  of Saudi Arabia w to   hold,   to  dominate,  
the  «««*££ and they wanted to have this 
Conference at   Rabat.    President   Nasser   
understood it.    Algeria,   Iraq   and  Syria  under 
tood it   and?  therefore,   they   did   not   attend s    
But I do not know why our Indian w t I  
vemment should have rushed there ever 
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without a written invitation to attend that 
Conference. Of course, I do not mean 
to go into the technicalities of whether 
it is a writien invitation or an oral 
invitation. Even    if    there     is    an 

oral invitation and if it is necessary to attend that 
conference, 1 will say "Oral or written, we 
should have gone to attend this conference." So, 
whether an oral invitation was given or a written 
invitation was given, that does not matter. We 
haVe to see whether the Conference was of use 
to the Arab Nationalist Movement, was of use to 
the West Asian Nationalist Movement. In my 
humble submission that Was not so because it 
was going to be dominated by the imperialists 
and the imperialist lackics. 

Now,   Mr.   Vice-Chairman,   the , question of 
dignity and self-respect has been raised.    It is not a 
question of the dignity and ths self-respect being 
greatly eroded by such sort of conferences and by 
being rebuffed   at   such   sort   of    conferences. 
Actually what happened   ?  Were we rebuffed ? 
That is the thing that we have to go into.    We were 
rebuffed at this conference because,   first of all, we 
misjudged the nature of the conference, and   there-
fore, we were not allowed  to enter into the 
conference because they thought that the Indian 
Government by entering into that conference would 
try to disrupt their quasi-imperialist   plans   and  
their  quasi-imperialist programmes.    But then it 
may be put to me,   "If that is    the   position, did  
the Indian Government not do the right tiling in 
trying to rush to this conference?"   But   after   all,   
a   qualitative change cannot be effected in a thing 
which is coinpletely contrary to what you want to 
aspire for.    You cannot make darkness out of-
light.    You cannot make a qualitative  change  of 
light   to  darkness.    That is the position in to 
which we should not be   drawn.    Therefore,   the  
point is   this that we went to the Conference, and 
we went to the Conference, why   ? Because we   
wanted   to   become—the   blunt   fact must   be   
said—the leader   of   the   non-aligned group.      
But I may tell the Government that it is no use 
trying to be the leader of a non-aligned bloc by ga-
tecrashing into  a   conference  like   this   ; it  
requires  a  neutral  approach?  a  progressive 
approach.   If that had been done, this country 
would not have been in this humiliating and 
insulting position in  the matter of Rabat.    Sir, I 
asked a question today of the Minister   for External 
Affairs on the floor of the House, this morning, as 

to why he was not recognising the   Provisional    
Revolutionary    Government   ol South Vietnam,    I 
was told by him that he wanted   to   be  neutral     
between   the two    sides.    Neutralism    between        
imperialism   and   nationalism   and   neutralism 
between reactionary forces and progressive     forces  
will  lead  us  into     this blind   alley.    Therefore   it   
is   necessary that we must cast our lot with the pro-
gressive forces of the world and we must annual that 
influence which the American imperialists   are   
bringing   to   bear   upon us, when they say that we 
must not trade with North Vietnam, when they 
compel us not to trade with Cuba.    Now,  Mr. Vice-
Chairman,  you  will find  there  has been a  new  
PL—-480 Agreement  which our   Government  has  
entered into  with America   only   recently.    You   
can   see how   ignominous   and   humiliating    tin-
conditions are in  that agreement.    First of all it was 
not at all neeessary to have any PL—-480 Agreement 
because we are now in a very much  better position  
as far as food is     concerned.    But we are told that a 
buffer stock is required.    Actually it   is a surrender 
to the American imperialists. 

While concluding 1 would like to say that I do not 
agree with the criticism that has been levelled at the 
Government by the Jan Sangh, the Syndicate and the 
Swatantra benches, because they want a shift io the 
right. But it is also true that the Indian Government 
must be on the side of progress, it must orientate its 
policy towards national interests and against 
American imperialism. If that is not done, then '.his 
sort of rebuff and this sort of insult may hftve to 
come in our way very often.    Thank you. 

COL. B. H. ZAIDI (Uttar Pradesh) : Mr. Vice-
Chairman, Sir, the exclusion of the Indian 
Delegation from participation in the Rabat 
Conference at a later stage of its deliberations has 
spread and a wave of anger and indignation through-
out the Country. But i' seems that the indignation of 
some of our friends has got mixed up with political 
calculations. India was certainly humiliated, but of 
all the countries it was Pakistan which n'as 
responsible chiefly for our humiliation. Another 
factor was that the word Islamic' was added as a 
prefix to the Conference. And what added insult to 
njury was that references were make at he 
Conference to the happenings at Ah-nedabad. All 
these factors combined o make certain persons feel 
that it was I opportunity for them to make use 
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of the Rabat (.{inference to launch an attack 
on the G >vernment of India whose policies   
did ne   find favour with them. 

I have heart: ad nauseam references to the 
secular policy of India. I have listened to, what 
s tall I say, the agnostics quoting scriptures. I 
hope everybody who has spoken in the name of 
secularism really believes in secularism. It is 
fashionable today in our country to vie with 
each other in iwearing by socialism and 
democracy but we know how much faith some 
sections c. f our people have in socialism 
today. 1 ven Mr. Chagla found it fit to m, ke 
repeated references to the religious nature of 
the Conference. It is necessary for me to 
examine this question a Httl< fully. 

Sir, religiou:- matters in my opinion are of 
two kinds. There are matters which pertain to 
religious beliefs and practices. Wit a these 
obviously a secular Governmei t can have very 
little to do but iherc, re other religious matters 
which are mat ters, say, of emotional in-
volvement of i community in a sphere where 
foreign Governments also are involved. Foi 
instance community may have its si rines and 
holy places situated in a foren n country. The 
majority community in our country has 
practically no shrines or holy places outside 
India. Therefore sore t of them find it difficult 
to understand why minorities like Muslims, 
Christians or Sikhs should have so much cone 
tn about places and institutions which ire 
outside their own country. 

SHRI N. S2.I RAMA REDDY    : Sir 
1 may be permitted to correct my friend. There 
are shr nes in Nepal, which is not India. So th^ 
majority community has shrines outsid : India. 
Let him not forget that glarir g fact. 

COL. B. H ZAIDI : So these religious 
matters are of deep interest to a minority. Now 
I ask j ou one thing. If there is desecretion ol 
the holly places not only of Muslims but of 
Christians and Sikhs in a country outside India, 
would you like these minorit es to be left to 
their own devices, to ca- ry on their agitation in 
their own way, pe haps seeking the support of 
other countrit s, running to foreign Embassies 
and so oi, or would you like the combined 
weight of public opinion of all the Indians to 
b<- thrown behind that agitation ? I hop' every 
right-thinking person and every it :ular-minded 
person in our 

country would agree with me that instead of 
leaving the minorities to defend themselves,  
wherever there is a just cause   for complaint 
against a foreign country, the best thing for the 
minorities is to go  to their own Government.    
They must have faith   in   their   own   
Government.    They must  have   faith  in  their  
own   brethren belonging   to    the   majority    
community and  they should  look  forward   to    
their whole-hearted   support.    This   has    been 
the tradition of our country.    It is today 
fashionable   to   pay   the   highest   respect and 
reverence to Mahatma   Gandhi  but as Badshah 
Khan has been telling us repeatedly   we have 
forgotten the teachings of Gandhiji and also his 
teachings over the question of Khilafat   which 
was a purely religious issue of the Muslims.    It 
was only Mahatmaji who could do this and I 
should like,   Sir,  with  your  permission   to  read 
out the   resolution passed by the Indian National 
Congress at its Calcutta session 1920   under   the   
Presidentship   of   Lala Lajpatrai.    The   
resolution   runs   as   follows : 

"In view of the fact that on tlie question of 
Khilafat both the Indian and the Imperial 
Governments have signally failed in their duty 
towards the Muslims of India, it is  the duty of 
every non-Muslim in  India  in  every  legitimate   
manner to   assist   his   brother— that   is   the   
Muslim   brother—in    his attempt to remove the 
religious calamity that has overtaken him." This 
has been the tradition of our country.    This   
was   the   way   the    Congress gave a lead to 
the country in those critical days.   That was how 
Mahatma Gandhi became leader of the Khilafat 
agitation, which   had  its  political  
repercussions   to which I need not refer. 

My friend Professor Nurul Hasan  made 
reference   to   the   country   observing   the 
Buddha  Jayanti   and   the     honour     we 
showed to His Holiness the Pope when he   
visited   India.    Now    Sir    all   these are   
examples   of how   our   country   has given 
proof of not only tolerance   which is a negative 
thing   but also large-hearted support   to  every 
minority  making  their cause its own, and it is 
in this spirit that we admire the Government of 
India for having  taken  so  much  practical 
interest in this question which was agitating the 
minds  of six  crore   Muslims.    Forgetting 
everything  else  which  has   been   said  in 
justification  of our  participation  in   the Rabat   
conference,   by   doing   this    you gave 
satisfaction to six crores of your brothers.   To 
me, this in itself is a matter of the utmost value 
and importance. 
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[Col. B. H. Zaidi] I; is said, Sir, by some people 
that Muslims must Indianise themselves. (Inter-
ruptions) People who want Muslims to indianise 
themselves would also agree, I think, to Indianise 
Muslim causes. If they want Muslims to Indianise 
themselves, and if they also Indianise Muslim 
causes, then, naturally, I take it, they will throw the 
entire weight of the Indian nation behind the 
question of, say, burning of the Al-Aqsa mosque, 
or the injury caused to the Arabs by Israel, and 
other similar questions. You cannot talk in one 
breath of Indianising the Muslims and then looking 
askance at our Government supporting the Mus-
lims in their just causes. 

Then, Sir, as the time is short I would like to make 
reference only to one other matter.    Some  of our  
friends  have  not fully realised that the agenda, 
procedure and      other       matters      regarding    
the Rabat   conference   were   discussed    and 
decided at two levels.    There was in the beginning   
the   Preparatory   Committee. It consisted of six 
members of which Pakistan was not one.    Pakistan 
was invited later just as we were invited later to the 
conference.    At    that stage the Preparatory   
Committee   invited   a   number   of countries 
which  did  not satisfy  the  two conditions which 
had been laid down, that is,  Muslim majority  or   
Muslim  Head of State.    They invited a  country 
like Lebanon,     which   has   not   got   a   Muslim 
ity   or   a   Muslim   Head   of  State. By   the   way,   
Lebanon   is   secular.    And Turkey is also secular, 
and Turkey is so secular that they do not have the  
Muslim  Personal Law but a Common Law for all 
Turks mainly based on the Swiss Codes and    his 
country. Turkey also  responded to the invitation in 
spite of its secularism. So, Sir, they invited a 
number of countries but at that stage they did not 
include the name of India.    The   question is why 
was India,  left   out.    Sir,  at  that stage  there was 
only one item on the agenda and that was the 
burning of the Al-Aqsa mosque. Later on, when 
conference started functioning,   the  agenda  was   
enlarged,   anti besides  Al-Aqsa   they  included  
questions relating to Israel vacating the territories 
ipied by it, their aggression, and also (uestion of 
the Palestinian citizens, is after the agenda was 
endorsed and it became political and not religious 
at all that they thought of inviting India. It was 
the conference which enlarged the agenda and it 
was the conference which also invited [ndia. So 
tlie omis-sion on the part of the Preparatory Com- 

I mittee was set  right  by  the  conference I just as the 
agenda also was modified by (  the  conference.    What     
happened  after- '-! wards you all know and you know   
how   ' 1  Pakistan played its usual game and India I was 
slighted and insulted. 

Well,   Sir, we are, I hope, a big nation, 
| a mature nation.    We    are now grown 

up    politically.    If   we   are    humiliated 
we should  not lose our  balance.    Other 

big countries also are humiliated. 
The USA which has been helping us a great deal, which 
has been giving us the food we badly need and other 
assistance is insulted almost every week in our country—-
I do not say wrongly. (Interruptions) It reminds me of 
what a Fakir used to say in the streets of Delhi in my 
child-
hood

: 

We   as a mature people ought not to lose our  balance but 
we should give careful thought   to   how   to   counteract   
the   influence  and  machinations  of a   country like 
Pakistan which is always out to   put us down and to do 
us injury. But it would not do  to  turn round our  
Government and treat them as the devil of the piece. In   
what   way,   as   Mr.   Ramachandran said, in whal way 
is the Government ponsible for the  humiliation    suffered  
by India   ?  Because  it  was justified  for   the 
Government  of India   to  participate   at the Rabat 
conference for  the reasons  I gave you—eliminate every 
other reason; eliminate   every  other   consideration—the 
six   crores  of your  brethren  are grateful to the 
Government of India for their participation at the Rabat 
conference.    So the Government was right.    And if we 
suffered  humiliation  because  of Pakistan,   the 
Government  of India  is   not  responsible for it. 

Thank   you. 
6 P.M. 

THE VICE-CHAIRMAN (SHRI RAM NIWAS 
MIRDHA} : Mr. Kaul. 

SHRI LOKANATH MISRA : Sir, before you ask 
him to speak may I suggest that we adjourn today at 
6 o'clock and we can continue on Monday ? 

SHRI M. N. KAUL (Nominated) : Mr    Vice-
Chairman,   Sir. . . 

SHRI A. D. MANI : Let us adjou^ now. He can be 
the first speaker on Monday. 
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.il M. N. KAUL :  According to . \g 
procedure, j ou have called me and >   lust be 
allowc L to speak now. 

SHRI LOKA.JATH MISRA : That is not 
so. The House can decide. (Interruptions) As 
f.,r as the Labour Minister's statement i; 
concerned... 

SHRl GULAM NABI UNTOO : My name 
was t lird there and it is still there. 

THE VICE-CHAIRMAN (SHRI RAM 
NIWAS MIRDI A) : Tliat way there are a lot 
of names hi e. 

SHRI GULAM NABI UNTOO : I am at a 
loss to understand why I alone was deleted 
frorri the list. 

THE VICE-CHAIRMAN (SHRI RAM 
NIWAS MIRDHA) : No one has been deleted 
; it is still there. 

SOME HON MEMBERS : Let us adjourn 
now. 

THE VICE-C CAIRMAN (SHRI RAM 
NIWAS MIRDI IA) : It seems the House 
is in a mood to adjourn. 

SHRI M. N. KAUL : In that case you may 
give a direction that it might be noted that yoi, 
have called me. 

THE VICE-C CAIRMAN (SHRI RAM 
NIWAS MIRIHA) : Yes, yes. And the 
suggestion I that the time allotted for this 
debate would not be exceeded. It would be co 
itinued on Monday after wliich the hon. 
Minister will reply and the Mover will dien 
reply. 

There is one small item. Shri Bhag-wat Jha 
Azad was to make a statement at 6-30. In caf: 
he makes it now we can finish. 

SHRI A. P. CHATTERJEE : Sir, that is a 
very s -rious matter because hundreds of 
workei s are involved. It won't take more than 
ten minutes. 

STATEMENT    BY      MINISTER     RE 
STRIKE   IN   "HE   BIRLA   COTTON, 
SPINNING   AND   WEAVING   MILLS, 

DELHI 
""HE MINIS M'.R OF STATE IN THE 

MINISTRY OF LABOUR, EMPLOYMENT 
AND REHABILITATION (SHRI 
BHAGWAT   JHA     AZAD)      : 

Sir according to the information fur. nished by 
the Delhi Administration, the workers of Birla 
Cotton Spinning and Weaving Mills, Delhi are 
on strike from the 26th October, 1969, on the 
issue of bonus for the year 1968-69. The 
management is reported to have offered 4% 
bonus in terms of the Payment of Bonus Act, 
1965. The workers are, however, demanding 
higher bonus. The matter falls in the State 
sphere. The Delhi Administration invited the 
representatives ol the management and the 
workers to bring about an amicable settlement. 
These discussions, however, did not succeed. A 
suggestion was made for reference of the 
dipspute to arbitration. This was not acceptable 
to the workers. In the circumstances the Delhi 
Administration have referred the dispute to the 
Additional Industrial Tribunal on the 8th 
November, 1969 for adjudication. They have 
simultaneously issued an order prohibiting the 
strike. The strike, however, continues. The 
textile workers in other mills expressed their 
sympathy with the striking workers of the Birla 
Cotton Spinning and Weaving Mills by going 
on a day's token strike on the 20th November, 
1969. 

The dispute has already been referred to 
adjudication ; even so, ft is open to the parties 
to come to an agreement after further mutual 
discussions. The good offices of the Delhi 
Administration and the Labour Ministry would 
continue to be available for the purpose. 
Government expect that the parties would re-
sume negotiations with a view to early 
settlement of the dispute in the interests alike 
of good industrial relations and uninterrupted  
production.    . 

SHRI A. P. CHATTERJEE (West Beneal)  : 
Sir, one question only. 

THE   VICE-CHAIRMAN (SHRI 
RAM  NIWAS  MIRDHA)   :  No;   there 
is another behind you. 

SHRI A.   P.   CHATTERJEE    :   Just 
only one question. 

THE VICE-CHAIRMAN (SHRI RAM 
NIWAS MIRDHA) : I do not think because if 
one is allowed there will be a lot of others who 
would also  want to ask. 

SHRI A. P. CHATTERJEE : I am merely 
suggesting to the Minister, I am merely 
requesting the Minister to come on Monday 
and tell us that as far as adjudication is 
concerned the terms of the 


